IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date 24 .01.

2025

SL Date of Court Fee Notify

|NOT READY CASES

1 92139/2024 [07.11.2024 |WP(C)/5738/2010 |A BEHERA  6.00,3%*6 ng;;
2025-
2 |100651/202404.12.2024 |WP(C)/21030/2017 [P K MISHRA |3.00,3%*3 0124
2025-
3 |100657/2024(04.12.2024 WP (C)/21027/2017 |P K MISHRA (3.00,3*3 0104
2025-
4 ]100659/2024(04.12.2024 C)/21026/2017 [P K MISHRA (3.00,3*3 0104
2025-
5 |100660/2024(04.12.2024 C)/21043/2017 [P K MISHRA (3.00,3*3 0104
2025-
6 |100667/2024|04.12.2024 C)/21045/2017 [P K MISHRA (3.00,3*3 0154
2025-
7 1102932/2024(11.12.2024 WP (C)/21029/2017 |P K MISHRA (3.00,3*3 0124
2025-
8 |102934/2024|11.12.2024 |[WP(C)/21042/2017 [P K MISHRA |3.00,3*3 0124
2025-
9 |105426/2024|18.12.2024 |WP(C)/38485/2021 |D.K.MOHANTY 12.00,3*12 0124
2025-
10 [107646/2024|24.12.2024 C)/38486/2021 D K MOHANTY 12.00,3*12 0194
2025-
11 [107647/2024 |24.12.2024 C)/38487/2021 D K MOHANTY 12.00,3*12 0194
2025-
12 [35/2025 02.01.2025 C)/38478/2021 DK MOHANTY |12.00,3*12 0194
2025-
13 [37/2025 02.01.2025 C)/38476/2021 DK MOHANTY |12.00,3*%12 0154
2025-
14 [48/2025 02.01.2025 C)/38480/2021 D K MOHANTY 12.00,3*12 01on4
2025-
15 [49/2025 02.01.2025 C)/38481/2021 D K MOHANTY 12.00,3*12 01on4
2025-
16 [52/2025 02.01.2025 C)/38482/2021 D K MOHANTY 12.00,3*12 0194
2025-
17 |55/2025 02.01.2025 C)/38486/2021 D K MOHANTY 12.00,3*%12 0194
2025-
18 [3458/2025 |15.01.2025 |CRLA/376/2007 M K MOHANTY 3.00,3*3 0124
2025-
19 [3862/2025 |16.01.2025 |ABLAPL/1884/2019|J BEHERA  |2.00,3*2 dms |7~
20 |3873/2025 [16.01.2025 |RFA/220/2008 A K BEHERA [2.00,3*2 2025-




01-24

document
21 439372025 |17.01.2025 |WP(C)/33816/2011|SP SAMAnTa [2vaiiable in 12025~
dms, court fee |01-24
to be paid
22.00,3%22 2025-
22 14849/2025 20.01.2025 FA/19/1952 B DAS document in 01-24
dms
2025-
23 15343/2025 21.01.2025 CRLA/726/2022 S SAMAL 5.00,3*5 01-24
2025-
24 15344/2025 21.01.2025 WP (C)/9841/2008 |T AAGRAWAL [26.00,3*26 01-24
2025-
25 |5677/2025 22.01.2025 MACA/1189/2018 B BARIK 7.00,3*7 01-24
document
26 |6083/2025 |24.01.2025 |WP(C)/20157/2012|p K JENa  |2vailable in 12025~
dms, court fee (01-24
to be paid
document
27 |6118/2025 [24.01.2025 |WP(C)/9201/2006 |P K DASH available in 12025~
dms, court fee |01-24
to be paid
document
28 [6137/2025 |24.01.2025 |0JC/17404/1997 |S K RATH available in 12025~
dms, court fee (01-24
to be paid
2025-
29 16170/2025 24.01.2025 CRLREV/125/2024 |J P KAR 80.00,3*80 01-24
document
30 [6180/2025 |24.01.2025 |CRLMC/582/2015 |p K MISHRA [2vailable in 2025~
dms, court fee |(01-24
to be paid
2025-
31 6183/2025 24.01.2025 CMP/481/2023 J M BEHERA |6.00,3*6 01-24
document
available in 2025-
32 16187/2025 24.01.2025 WP (C) /15379/2020 |G ROUT dms, court fee 01-24
to be paid
6.00,3*6 DOWN |2025-
33 16435/2025 24.01.2025 WP (C) /25126/2024 M SABAR LOAD COPY 01-24
26.00,3*26 2025-
34 6437/2025 24.01.2025 WP (C)/13410/2007|J P KAR document in 01-24
dms
READY CASES
5.00,3*5 2025-
35 13855/2025 16.01.2025 WP (C) /29364/2024 |S K SUNDARA PAPELESS 01-24
2025-
36 13901/2025 16.01.2025 WP (C)/1758/2002 |P K BARIK 3.00,3*3 dms 01-24
2.00,3*%2 SENT |2025-
37 13978/2025 16.01.2025 ABLAPL/1658/2022 |B SINGH TO XEROX 01-24
2.00,3*2 2025-
38 14370/2025 17.01.2025 CRLMC/1376/2015 |A K SWAIN document in 01-24
dms




10.00,3*10 2025

39 [5348/2025 |21.01.2025 |BLAPL/1747/2020 |H K PANDA |document in 0124

dms

2025-

40 |5703/2025 [22.01.2025 |WP(C)/1957/2021 |D PRADHAN |3.00,3*3 dms | 77,
41 |5707/2025 |22.01.2025 |WP(C)/16574/2008 P C MOHANTY |53.00,3*53 DMS gg%g;
2025-

42 15799/2025 22.01.2025 BLAPL/6724/2020 |P. K. DASH |3.00,3*3 DMS 01-24
* —

43 |5801/2025 122.01.2025 |CRLMC/2327/2024 ANIL sapoo | -00s3%7 sent 12025
to xerox 01-24
* —

44 |6074/2025 24.01.2025 ABLAPL/152/2025 |T SAHOO .00, 5*3 2025
download copy |01-24
13.00,3*13 2025-

45 16093/2025 |24.01.2025 |MACA/1047/2016 |D SAMAL SENT TO XEROX |01-24
2.00,3*2 SENT [2025-

46 |6095/2025 |24.01.2025 |MACA/1047/2016 |D SAMAL 70 XEROX 0124
* —

47 |6096/2025 |24.01.2025 |MACA/1047/2016 |D SAMAL 4.00,3%4 sent 2025
to xerox 01-24
34.00,3*34 2025-

48 |6101/2025 |24.01.2025 |MACA/231/2024 R K DEHURY | 0 r Cieos |01-24
10.00,3*10 2025-

49 |6123/2025 |24.01.2025 |BLAPL/9819/2024 |N ROUT DOWNLOAD COPY |01-24
MANOJ KUMAR |3.00,3*3 DOWN [2025-

50 [6160/2025 |24.01.2025 |CRLMC/265/2025 | .\ L OAD 014
4.00,3%4 5025

51 |6175/2025 24.01.2025 BLAPL/6956/2020 |P K JENA document in 01-24

dms

BALARAM 3.00 , 3*3.00 [2025-

52 [6229/2025 [24.01.2025 [BLAPL/6141/2024 | - DOWNLOAD CoPY |01-24
CHAKRADHAR [3.00,3*3 PLC  |2025-

53 6249/2025 |24.01.2025 |WA/1737/2022 SAHOO FTLE 014
BISHNU 6.00,3*6 SENT [2025-

54 16301/2025 [24.01.2025 |CRLMC/2695/2024 | orcan oo xeRoX 0124
* —

55 |6334/2025 |24.01.2025 |WP(C)/19014/2016 |PK SWAIN 3.00,3%3 sent 12025
to xerox 01-24

NIC




